\ 2021 TEM NO. 101 COURT NO. 5 SECTI ON XV

(Part-Heard)

SUPREME COURT

OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 766 OF 2004

SPI C PHARVACUTI CALS DI WN.

VERSUS

AUTHORI TY UNDER SEC. 48(1) OF A.P. & ANR

(Wth prayer for interimrelief)

WTH Givil Appeal NO 768 of 2004

(Wth prayer for interimrelief)

G vil Appeal NO 767 of 2004

(Wth prayer for interimrelief)

Cvil Appeal NO 1498 of 2004

Appel I ant (s)

Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 22/02/2006 These petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE AR JI T PASAYAT
HON BLE MR. JUSTI CE TARUN CHATTERJEE
For Appellant(s) M. S. Ganesh, Sr.Adv.
In CA 766/ 04 Ms. Bindra Rana, Adv.
M. Vi krant Rana, Adv.
Ms. Amaya Si ngh, Adv.
Ms. Sunanda Yangl em Adv.

for

MS S.S. Rana & Co.



In CA 768/ 04 M. S. Ganesh, Sr. Adv.

=

Kul deep Pari har, Adv.

M. H. S. Parihar, Adv.

In CA 767/ 04 M. S.V. Deshpande, Adv.

In CA 1498/ 04 M. Raj Birbal, Sr.Adv.
M. N. K. Sahoo, Adv.

M. Pranab Kumar Ml i ck, Adv.

Contd. ...

For Respondent (s) M. N Kailash Pillai, Adv.
M. R Sant hanan Kri shnan, Adv.
M. Praveen K. Pandey, Adv.
M. P. Vijaya Kumar, Adv.
Ms. P. Radha Rani, Adv.
M

D. Mahesh Babu, Adv.

M. K L. Sastry, Adv.

M. B. Partha Sarthy, Adv.

M's. D. Bharathi Reddy, Adv.
M. P. Vinay Kunar, Adv.

Ms. Sneha Bhaskar an, Adv.

M. R V. Kaneshwaran, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Heari ng concl uded.

Judgment reserved.

2/ -



(Neena Ver nmm) (Vijay Agg
arwal )

Court Master Court Master



